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Efforts are being made to complete the short term and medium term activities
by 2020.

{c) Specific measures have been taken for addressing waste flowing from toilets
into the river. In the State of Uttar Pradesh, under Namami Gange Programme,
National Mission for Clean Ganga (NMCG) has released an amount of T 38835
crore to Ministry of Drinking Water and Sanitation for construction of Independent
Household Latrines (IHHLs) and 1604 Ganga bank villages have been declared
Open Defecation Free (ODF) with construction of 388340 IHHLs in 1011 Gram
Pancahayats m 25 Ganga bank districts. Further, NMCG has released an amount of
T 20.00 crore to Ministry of Drinking Water and Sanitation for implementation of
Liquid Waste Management in the Ganga bank villages in Uttar Pradesh.

Conservation of rain water

+895. SHRIMATT KANTA KARDAM: Will the Minister of WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

{a) whether Government has taken adequate measures for effective implementation

of Rain Water Conservation Programme;

{b) the details of the financial assistance given to different States including Uttar
Pradesh during the last three years, Statewise;

{c) whether Government proposes to evolve any new technology for harvesting

of rain water; and
(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI ARJUN RAM
MEGHWAL): (a) to (d) Water being a State subject, initiatives on water management
including conservation/protection and artificial recharge to ground water in the Country
is primarily States’ responsibility. However, steps taken by the Central Government
for conservation of ground water are available at the following URL hitp:/imowr
govinssitesidefaulifiles/MeasuresForGIW-Depletion 2.pdf

An Inter-Ministerial Committee has been constituted on the direction of Cabinet
Secretariat on the subject “Push on Water Conservation activities” under the
Chairmanship of Secretary, MOWR, RD and GR with concerned Central Ministries
and States as members of the Committee. The Committee meets from time to time

to discuss issues concerning water conservation.

T Original notice of the question was received in Hindi.
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A document titled “Rain water Harvesting Techniques to Augment Ground Water”
is available on the website (http://cgwb.govin/documents’RWH GUIDE.pdf) of Central
Ground Water Board under Ministry of Water Resources, River Development and
Ganga Rejuvenation. Also, “Manual on Artificial Recharge to Ground Water” has been
prepared and is available on the same website (http:/cgwb.govin/documents/Manualts20
on%620A4rtificial?s 20Recharge%200f%20 Ground%20Waterpdf). The documents deal
with various aspects of rain water harvesting such as need, advantages and design
considerations as well as potential areas and methods and techniques in rural and

urban areas etc.

The States/Union Territories-wise details of works relating to water conversation and
water harvesting executed and financial assistance given to States/UTs including Uttar
Pradesh during the last three years under Mahatma Gandhi National Rural Employment
Guarantee Scheme (MGNREGS) are givenin the Statement-I and II respectively.

Statement-I

Water Conservation and Waler Harvesting Works Completed under
Moahatma Gandhi National Rural Employment Guarantee
Scheme (MGNREGS) as on 07.02.2019

Sl States Completed Ongoing
No.

Physical ~ Expenditure  Physical  Expenditure
(Nos) (Lakhs) (Nos) {Lakhs)

1 2 3 4 5 6
1. Andhra Pradesh 53459 28231.06 62621 57510.99
2. Arunachal Pradesh 11 24227 58 359.32
3. Assam 2000 987.21 4692 4392.77
4. Bihar 4059 1773.56 11326 12712.53
5. Chhattisgarh 18929 17435.89 17493 2704511
6. Goa 0 0 12 0
7. Gujarat 5103 4002.58 11859 10044.08
8. Harvana 424 835.68 1152 3654.62
9. Himachal Pradesh 6743 2318.88 10297 4821.19
10. Jammu and Kashmir 1274 403.41 7076 1715.08
11. Jharkhand 10991 1454.28 15322 6236.72
12. Karnataka 13845 10025.59 35717 37663.66
13. Kerala 11434 5015.54 42265 66686.97
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1 2 3 4 5 6

14. Madhya Pradesh 16159 22809.68 32872 54727.82
15. Maharashtra 15971 7639.98 29816 17650.62
16. Manipur 143 280.61 897 162577
17. Meghalaya 411 838.1 1458 3098.82
18. Mizoram 822 1780.31 531 1152.21
19. Nagaland 2 119.92 416 389.65
20. Odisha 1898 1462.23 8921 10881.44
21. Punjab 106 75.04 608 646.24
22. Rajasthan 7047 6778.37 28811 70508.87
23. Sikkim 110 70.09 458 236.93
24. Tamil Nadu 19563 37782.95 45792 114485.24
25, Telangana 12188 1555.05 133201 49139.64
26. Tripura 2371 1198.54 4836 4990.36
27. Uttar Pradesh 20367 18419.78 38236 44925.6
28. Uttarakhand 4448 1733.14 6382 2813.62
29. West Bengal 30245 2402.43 51337 32897.64
30. Andaman and Nicobar 0 0 82 13.97

Islands
31. Dadra and Nagar Haveli 0 0 2 0
32. Lakshadweep 0 0 39 1.42
33. Puducherry 7 37.66 48 217.75

Totar 260130 177709.83 604633 643250.65

Statement-11

Central fiund released under Mahatma Gandhi National Rural Employment
Guarantee Scheme (MGNREGS)

@ in lakh)
SLNo. States 2015-16 2016-17 2017-18

1. Andhra Pradesh 307380.33 394021.19 513947.92

2. Arunachal Pradesh 4395.10 15675.99 20717.18

3. Assam 87830.06 12545979 112734.56
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SI.No. States 2015-16 2016-17 2017-18
4. Bihar 102412.26 166740.56 24743212
5. Chhattisgarh 106341.30 223193.55 291154.33
6. Gujarat 30598.72 64323 .81 82688.22
7. Haryana 12470.72 28771.33 30140.64
8. Himachal Pradesh 39610.32 38860.83 58824.48
9. Jammu and Kashmir 55801.83 80408.52 125417.69
10.  Jharkhand 97879.90 167914.17 136076.31
11, Karnataka 99155.27 225864.88 296448.54
12, Kerala 152633.88 158248.96 185824.77
13.  Madhya Pradesh 236732.20 344891.62 377770.49
14,  Maharashtra 123834.73 165708.93 186350.34
15, Manipur 25532.29 34370.41 15853.20
16.  Meghalaya 22182.56 86069.23 8742489
17.  Mizoram 28517.36 14451.26 20155.36
18.  Nagaland 26665.95 50152.80 110738.62
19, Odisha 147941.05 189526.84 220366.86
20.  Punjab 24533.37 49073 .46 62141.23
21. Rajasthan 269583.23 481816.86 472828.41
22, Sikkim 8623.44 13262.56 10636.13
23, Tamil Nadu 547037.47 45527791 585644.33
24 Telangana 182484.92 180684.74 254806.87
25, Tripura 135894.19 101629.14 40740.93
26.  Uttar Pradesh 269569.44 391584.94 370223.71
27.  Uttarakhand 45076.65 51435.08 71865.11
28,  West Bengal 471174.20 537722.79 596035.58
29.  Andaman and Nicobar 1035.72 801.40 966.07
30. Lakshadweep 11.85 0.00 26.71
31.  Puducherry 1292.57 346.92 1569.03
32, Goa 24682 42585 56.05

ToraL 366447970 4838716.30 5587606.67




